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(c) the numb~r ofapplica~ts out of them THE MINISTER OF STATE IN 

allotted ~hops as also the number of those THE Ml~'STRY OF HOME 
whose nam~ are still in the waiting list : AFFAIRS: (SHRI YOGENDRA 
and MAK\VA .. ''I;'A) : Ca) & (b). Two commu-

(d) 'Vheth~r Governmcn t ha"c formula-
ted a sch~me fo'!' allotting shops to th('St' 
p!nsio.1ers by D.:lhi At.:1mini.~tratio!l ? 

THE M[NISTER OF STATE I~ 
THE MINISTRY OF DEFE~CE 
(:)HRI SHIVR.-\J V. PATIL): (a:' til (b). 
The required infornntion is b"ing collec-
ted from the Ddhi ... Vlministratio:t and 
will b~ placed 0.:1 the Tahle of the HOllse. 

Water IIDd Flash L.triaes in Houses 
of ex-Servicemen on Pa)'lnent 

4'l02. SHRI RAM SIXGH SHAKY.-\ : 
Will the Minister of DEFENCE hI' plf'a~~-'tl 
to state : 

(a) Whether Gow:rnmt'nt had formula-
ted a sch~m ~ u 1d'!r which t'x-scrvicemt"n 
\" ~re p:-ovid"'d WJ.ter a:ld flush latrine'S 
facilities in th-::ir houses 0;1. their d .. poo;;i-
ting an am"unt of R~. 100 ; 

(b) the numb'?r of pf"rsous benl fited 
so fl r u_l(l~r this schem-~ ; a.,d 

Cc) whether Government haw' again 
fonnulated any similar schem,:,: for pro-
viding water a:ld flush latrint's in the hou~e 
'Of eJIC-servicemen by abolishing dpvdop-
men t charges ? 

THE MINISTER OF STATE I~ 
THE MINISTRY OF DEFE~CE 
{SHRI SHIVRAJ V. PA TIL): (1I) Xo 
Sir. 

(b) Does not arise. 

_(c) No, Sir. 

Rioting and Arson in Delhi 

4303. PROF. MADHU DANDAVATE: 
~HRI A. K. BALAN : 

ACHARYA BHAGWAN DEV : 

Will the Minister of HOME AFF.-\'IRS 
-b~ pleased to state 

(a) whether Army was called out 
on the 15th August 1980 after a large 
scale rioting and arson in some areas of 
old Delhi on that day ; 

'rb) if so, reasons thereof ; and 

Cc) whether a fulBedgt'd judicial inquiry 
has b~ made into these acts of violence 
and &rIOD. ? 

nal incidt'nts of a viol("nt nahln' took place 
0&1 15th august 1980 in Ballimaran and 

ChawriBazar areas a<J a aequt'l to th(" incid~n ts 
that had takt'n plact' in Moradabad. 
l.'.P. 'Yitb a vie'\' to arresting allY furth('r 
escalation, curft w was clamprd in thost' 
areas and tht' Army wa.' c<'\lkd out to 01"-
ga!lise flag march Tht' situation was 
brought under contlol wi.hin ashort 
time. 

(c) Xo, Sir. 

InstigatioD of Bari)aos aDd 
Adivasis by Christian Missiona-

ries io Bihar 

4304 SHRI TARIQ A~W:\R: "Till 
the Minister of HOME AFF.-\I RS be 
pleased to state : 

(a) whether Government art! aware 
that Christian missionaries are taking 
undue advantage of the poverty of Hari_ians 
and Adivasis and trying to instigate 
them in different parts of the c )untry. 
particularly in backward areas of Bihar ; 

(b) whether in this connection his 
attention has been drawn to the statement 
of Bihar Chief Minister p- blished in the 
"Nav Bharat Times" dated 7th OOlobcr 
1980 ; and 

(c) jf so, the concrete steps proposed 
to be taken by Government in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS: 
(SHRI YOGENDRA MAKWANA) : (a) 
and (b). Government have seen the state-
ment of the Bihar Chief Minister published 
in the "Nov Bharat Times" dated the 7th 
October, IgBO. Allegations of a general 
nature have been made from time to time 
that christian missionaries sometimes 
took undue advantage of the poverty of 
Harijans and Adivasis to motivate them 
into conversion to christianity. No 
specific complaint has, however, been 
received recently against any individual 
christian missionary. 

(c) Activities o~ foreign christian 
missionaries are kept under watch and 
appropriate action is taken in case any_ 
thing adverse comes to notice. 




